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Shri G.K. Masand, counsel for
the applicant. Mr. V.G.Rege,
counsel for the respondents,

By consent S.0. To 7.6.93.
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. (M PRIOLKAR) (M.S. DESHPANDE )

. HEMBER (A) VICE CHAIRMAN i
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* OALND.188/93 Dated: 746093

Shri GsR.Menghani for the '
e’ applicanty Shri V.Go.Ragse for the
;,; respondentsy

Shri Menghani is alloved to
yithdraw the application. No order as
to costsd The application is diaposed
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